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None appears for the applicant. The learned counsel for

the respondents submits that the applicant has been gi‘lven promo—

tion from 1-10-1991 as sought for by him and that the, applicant

has also given a letter to the department that he haé, no grie-

vance in view of his promotion. He has produced the order of

promotion as well as the letter given by the applibant It

is seen that the prayer of the applicant in the application
is that he should be promoted from 1-10-1991

. As the lapplicant
has been given relj€

sought for by him, this applitation is
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